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REPORT OF THE JOINT COMMITTEE IN COMPLANCE WITH ORDER DATED 

23/01/2023 OF THE HON’BLE NATIONAL GREEN TRIBUNAL (NGT) IN THE 

MATTER OF OA NO. 03/2023 (WZ), SANDIP S/O SHESHRAO JADHAV VS THE 

STATE OF MAHARASHTRA & ORS 

1.0 Background 

Grievance in the Original Application No. 03 of 2023 (WZ), titled Sandip s/o 

Sheshrao Jadhav vs The State of Maharashtra & Ors, as per order dated 23/01/2023 

of the Hon‟ble NGT is about disposal of spent wash by respondent no. 5 i.e. M/s 

Radico NV Distilleries Maharashtra Ltd., on the Gat no. 144, which belongs to 

respondent no. 6 i.e. Mitra Sadhana Shikshan Prasarak Mandal as well as Foster 

Development Trust. It is alleged that respondent no. 5 based on the mutual 

agreement with respondent no. 6 had disposed spent wash through app. 1,000 no. 

of tankers on the Gat no. 144 during January, 2018 to June, 2018. As a result, the 

standing crop present in the surrounding agricultural land(s) of the applicant at Gat 

no. 123 was affected due to spread of spent wash, which had overflowed from the 

adjoining Gat no. 144. It is also alleged that due such excessive quantity of disposal 

of spent wash, the nearby bore wells were too contaminated and subsequent death 

of domestic animals due to consumption such contaminated bore well water.  

Hon‟ble NGT directed vide order dated 23/01/2023 (copy of Hon‟ble NGT order, 

dated 23/01/2023 is given at Annexure-1) and relevant order is reproduced as 

below:  

“4. On the basis of evidence and the averments made in the application, we 

find that substantial question relating to the environment is made out in this 

Original Application. We, therefore, admit the Original Application and further 

deem it appropriate to constitute a Joint Committee, consisting of three 

members, one each from Maharashtra Pollution Control Board (MPCB), 

Central Pollution Control Board (CPCB) and the Collector, Aurangabad. The 

MPCB shall be the nodal agency of the said Committee. The Committee shall 

visit the spot whereupon it shall submit its report alongwith the compensation 

assessed before us within a period of four weeks from today.” 
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2.0 Approach and methodology 

In order to comply with the aforesaid Hon‟ble NGT order, dated 23/01/2023; the 

Central Pollution Control Board (CPCB) vide email dated 03/02/2023 communicated 

the nominee details to the nodal agency i.e. MPCB and also requested to provide 

background information about the alleged incidence, various action taken by MPCB, 

copy of original application (OA), and other relevant information for reference & 

deliberation in the aforesaid matter. Upon receipt of nominee details from the nodal 

agency and inspection schedule vide email dated 09/03/2023 (Annexure-2), the joint 

committee carried-out inspection cum monitoring of the area under reference on 

16/03/2023. Initially, the joint committee convened a meeting at SDM Office, 

Phulambri for way forward and compliance of Hon‟ble NGT order. During the 

aforesaid meeting, the joint committee deliberated about various allegations 

mentioned in the Hon‟ble NGT order, incidence of disposal of spent wash on alleged 

land under reference, various past actions taken by MPCB & other State Govt. 

agencies, past environmental sampling & monitoring results and approach for 

calculating environmental compensation.  

 

The joint committee after due deliberation and in order to address the issues & 

compliance of the Hon‟ble NGT order dated 23/01/2023 decided to carry-out 

inspection cum monitoring of the alleged land under reference including applicant‟s 

land and as well as surrounding area. Accordingly, the joint committee carried-out 

reconnaissance survey of the area under reference where the alleged incidence of 

disposal of spent wash had took place. Ground water from the dug wells and soil 

samples were collected from the respondent no. 6 Gat no. 144; applicant‟s Gat no. 

123; other lands, as suggested & shown by the applicant. Also, the joint committee 

collected reference ground water from the dug well and soil sample from the area, 

outside the impact area.   

 

The following committee members were present during the meeting and joint 

inspection cum monitoring: 

i. Shri S.S. Rathod, Sub-Regional Officer, MPCB-Aurangabad 

ii. Shri Nishchal C., Scientist „D‟, CPCB, Regional Directorate, Pune 

iii. Shri Swapnil More, Sub-Divisional Magistrate, Phulambri; as representative of 

District Collector, Aurangabad  
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Field Officers from MPCB, Regional Office-Aurangabad were present during the joint 

committee inspection cum monitoring. Shri Sandip Sheshrao Jadhav, Applicant and 

also representative of respondent no. 6 i.e. Mitra Sadhana Shikshan Prasarak 

Mandal was accompanied the joint committee during the inspection cum monitoring 

and provided background information about the incidence, alleged issues and area 

under reference. The applicant and his representatives were accompanied the joint 

committee during the inspection cum monitoring and showed the alleged locations 

under reference.  

 

3.0 About the incidence and actions taken thereto  

As per the duly signed & notarized affidavit submitted by MPCB vide dated 

21/01/2019 in compliance to the Maharashtra State Human Rights Commission case 

no. MAS/6832/2018 in the matter of Sheshrao Gyanu Jadhav & Ors., vs Member 

Secretary, MPCB; the incidence of disposal of chemicals/spent wash at Gat no. 144 

at Pathri, Tal. Phulambri, Dist. Aurangabad and subsequent contamination of nearby 

well water, farms including death of domestic animals were came to the notice of 

MPCB based on the complaint as well as news article published in the Dainik 

Lokmat vide dated 31/08/2018. It is gathered from the aforesaid affidavit that MPCB 

had visited the alleged area on the same day along with the complainant and 

Revenue Officials including Mandal Adhikari and Kotwal. As per the records of 

MPCB, water samples were collected in presence of complainant during 31/08/2018, 

02/11/2018, 21/06/2019, 05/08/2019, 03/01/2020 and soil samples on during 

25/10/2018 and 02/11/2018.  

 

Based on the above information, MPCB, Regional Officer-Aurangabad had issued 

Show cause Notice vide dated 11/09/2018 to the aforesaid industry on the grounds 

that the spent wash/spent wash sludge was disposed outside the factory premises 

thereby violating the consent conditions. Further, the aforesaid show cause notice 

also mentioned that due to such disposal, the well located in Gat no. 144 and wells 

in the surrounding areas were getting contaminated due to the percolation of spent 

wash/spent wash sludge from Gat No. 144 after rainy season. Copy of show cause 

notice dated 11/09/2018 issued by MPCB to the industry is given at Annexure-3. 

However, it is observed from the reply submitted by the industry vide dated 

21/09/2018 to MPCB, in response to the Show cause notice vide dated 11/09/2018 
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that the industry had denied about their involvement w.r.t. disposal of alleged spent 

wash/spent wash sludge on the Gat no. 144. Also, submitted about their existing 

effluent treatment & management system, quantity of spent wash generation and its 

subsequent utilization in the bio-compost preparation. Copy of reply submitted by the 

industry to MPCB, dated 21/09/2018 is given at Annexure-4.      

 

Thereafter, based on the visit carried-out by MPCB to the aforesaid industry as well 

as the aforesaid alleged area under reference on 25/10/2018; MPCB issued 

directions u/s 33 A of the Water (Prevention & Control of Pollution) Act; 1974 and u/s 

31 A of Air (Prevention & Control of Pollution) Act, 1981 vide dated 21/10/2018 to: 

shift the contaminated soil from Gat no. 144 to the composting facility of the industry; 

to undertake remedial measures; steps to improve the water quality and to submit 

action taken report along with bank guarantee of Rs, 5,00,000/- to ensure the 

compliance of aforesaid directions dated 21/10/2018. Copy of the directions dated 

25/10/2018 issued by MPCB to the industry is given at Annexure-5. Accordingly, the 

industry vide letter dated 29/10/2018 submitted its reply to MPCB about lifting of 

contaminated soil to their existing bio-compost facility for processing along with 

submission of bank guarantee of Rs. 5,00,000/-. Copy of reply submitted by the 

industry to MPCB, dated 29/10/2018 is given at Annexure-6.      

 

4.0 Monitoring of ground water and soil 

4.1 Past monitoring by MPCB 

As per the information provided by MPCB vide email dated 18/05/2023; erstwhile 

MPCB had collected ground water samples from dug wells of applicant‟s land, 

respondent no. 6 as well as from the adjacent lands as suggested by the applicant 

during 31/08/2018, 02/11/2018, 21/06/2019, 05/08/2019, 03/01/2020 respectively. 

Similarly, soil samples were also collected from the applicant‟s land, respondent no. 

6 as well as from the adjacent lands as suggested by the applicant during 

25/10/2018 and 02/11/2018 respectively. Compiled analysis results of ground water 

samples and soil samples as submitted by MPCB vide email dated 18/05/2023 is 

given at Annexure-7 & 8.    
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4.2 Monitoring by the joint committee 

The joint committee carried-out reconnaissance survey of the area under reference 

where the alleged incidence of disposal of spent wash/spent wash sludge had took 

place i.e. at Gat no. 144, belongs to the respondent no. 6; applicant‟s land at Gat 

no.123 and also adjacent lands of the applicant (i.e. Gat no. 27, 126, 140, 141, 143) 

respectively. Total 08 no. of ground water samples were collected from the dug wells 

located in the aforesaid Gat nos. and 04 no. of soil samples were also collected in 

coordination with Taluka Agricultural Officer. All the aforesaid samples of ground 

water from the dug wells and soil samples were collected in presence of applicant 

and respondent no. 6. Further, the joint committee collected reference ground water 

sample from the dug well and soil sample from the area, outside the impact area. 

The water samples collected during the aforesaid inspection were sent to MPCB 

Regional Laboratory at Aurangabad for analysis of various physicochemical 

parameters viz. pH, SS, TDS, Total alkalinity, Chloride, Ca. Hardness, Mg. 

Hardness, Total Hardens, DO, BOD, COD and O&G. The soil samples collected 

during the aforesaid inspection were sent to the Govt. Agricultural Laboratory, 

Aurangabad for analysis of some of the feasible parameters viz. pH, Electrical 

conductivity, Organic carbon, NPK and the said soil samples are also sent to MPCB 

Regional Laboratory at Aurangabad for analysis of heavy metals viz. Total 

chromium, Copper, Lead, Nickel, Zinc and Cadmium. Google image depicting 

locations of sampling of ground water and soil samples is given below. Analysis 

results of ground water samples are depicted in the below Table-1 and copy of the 

analysis results as submitted by MPCB vide email dated 15/05/2023 is given at 

Annexure-9.  Similarly, analysis results of soil samples are depicted in the below 

Table-2 & 3 and copy of the analysis results as submitted by MPCB vide email dated 

15/05/2023 is given at Annexure-10. Some of the photographs taken during the joint 

committee inspection are given at Annexure-11.    
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Google image depicting locations of sampling of ground water and soil samples.
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Table-1: Ground water quality monitoring results 

Parameters Ground water sampling locations   

1 2 3 4 5 6 7 8 9 

pH 7.4 7.7 7.8 7.5 7.9 7.9 7.6 7.8 8.1 

TDS 1711 1288 717 821 801 806 744 1240 1190 

SS  10 12 12 11 13 11 14 10 12 

Total Alkalinity 226 172 324 276 280 218 334 208 174 

BOD3@ 27
0
C 7 30.5 5 4 2.5 6 8 4 7 

Chloride 339.89 319.9 126.96 151.95 106.97 111.97 126.96 223.93 334.9 

COD 32 92 24 16 8 28 32 16 32 

Dissolved Oxygen 5.7 4.7 6.4 6.3 6.9 6.1 5.9 6.3 5.9 

Hardness (calcium) 304 260 266 264 262 194 204 224 486 

Hardness (total) 538 344 386 426 378 354 340 498 704 

Hardness 
(magnesium) 

234 84 120 162 116 208 136 274 218 

Oil & Grease BDL BDL BDL BDL BDL BDL BDL BDL BDL 
Note : Concentration of all parameters is expressed in mg/l, except pH. BDL: below delectable limit 
1.  : Dug well in the farm of Bhagwan Shankar Suradkar, Gat no. 123 
2.  : Dug well in the farm of Pramod Eknath Jadhav, Gat no. 143 
3.  : Dug well in the farm of Sheshrao Dnyanoji Jadhav, Gat No. 141 
4.  : Dug well in the farm of Dinesh Vinayak Jadhav, Gat No. 143 
5.  : Dug well in the farm of Bhagwan Bala Jadhav, Gat No. 140 
6.  : Dug well in the farm of Shivaji Kaduba Bhosle, Gat. No. 27 
7.  : Dug well in the farm of Ganpat Dasharath Bansode, Gat. No. 126 
8.  : Dug well in the farm of Sanju Khandu Navagire, Gat No. 123 
9.  : Dug well in the farm of Mitra Sadhana Shikshan Prasarak Mandal, Gat No. 144 

 

Table-2: Soil quality monitoring results 

Parameters Unit Desired 
concentration 

Soil sampling locations 

1 2 3 4 5 

pH -- 6.5-7.5 8.4 8.8 8.5 8.5 8.7 

Electrical 
conductivity 

mS/cm 0-1 0.85 0.64 0.5 0.37 0.43 

Organic carbon % 0.4-0.6 0.38 0.45 0.51 0.21 0.45 

Nitrogen Kg/ha 280-420 68.99 119.17 43.9 94.08 94.08 

Phosphorous  Kg/ha 14-21 44.51 38.47 37.5 28.06 51.29 

Potassium Kg/ha 150-200 113.46 126.67 238.78 232.85 206.42 

 

Table-3: Soil quality monitoring results – heavy metals 

Parameters Unit Soil sampling locations 

1 2 3 (Ref) 4 5 

Total chromium mg/Kg 0 0 0 0 0 
Zinc mg/Kg 5.4 10 8.5 27 48.9 

Copper mg/Kg 86.5 95.4 29.9 40.4 38.6 

Nickel mg/Kg 0 0 0 0 0 
Lead  mg/Kg 0 0 0 0 0 
Cadmium mg/Kg 0 0 0 0 0 
Note   

1.  : Soil sample from the farm of Bhagwan Shankar Suradkar, Gat no. 123 
2.  : Soil sample from the farm of Mitra Sadhana Shikshan Prasarak Mandal, Gat no. 144 
3.  : Soil sample from the farm of Gaurinarayan Shamrao Dheple, Gat no. 18 
4.  : Soil sample from the farm of Umesh Sahebrao Bansod, Gat no. 125 
5.  : Soil sample from the farm of Sheshrao Gyanuji Jadhav, Gat no. 140 
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4.2.1 Comparison of monitoring results of ground water samples analysed w.r.t. BOD during 2018 to 2023 
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4.2.2 Observations & findings based on the monitoring results 

Following observations & findings are made & discussed based on the monitoring 

results of ground water samples collected from the dug wells in & around the area 

under reference by MPCB during 2018 to 2020 and also by the joint committee 

during March, 2023. The joint committee considered the analysis results of 

parameters i.e. BOD & COD as an indicator of ground water contamination in the 

ground water samples collected from dug wells, due to disposal of spent wash/spent 

wash sludge on the Gat no. 144. 

 

 Concentration of BOD in the ground water sample collected from dug well 

located in the Gat no. 144 (respondent no. 6) showed decreasing trend over 

the period, with initial concentration of 31 mg/l has decreased to 7 mg/l during 

the present monitoring, with slight variation in the concentration during 2019 

to 2020.  

 Concentration of BOD in the ground water sample collected from dug well 

located in the Gat no. 123 (Shri Bagwan Suradkar) showed decreasing trend 

over the period, with initial concentration of 22 mg/l has decreased to 7 mg/l 

during the present monitoring, with slight increase in the concentration (9.1 

mg/l) during 2020. 

 Concentration of BOD in the ground water sample collected from dug well 

located in the Gat no. 143 (Shri Pramod Jadav) initially showed decreasing 

trend over the period, with initial concentration of 5.2 mg/l has decreased to 3 

mg/l during 2019. Whereas, in subsequent years, the concentration has 

increased from 9.7 mg/l to 30.5 mg/l during the present monitoring. 

 Concentration of BOD in the ground water sample collected from dug well 

located in the Gat no. 141 (Shri Sheshrao Jadav) has not showed much 

improvement w.r.t. reduction in the concentration of BOD, marginally showed 

decreasing trend over the period, with initial concentration of 5.6 mg/l has 

decreased to 5 mg/l during the present monitoring. 

 Concentration of BOD in the ground water sample collected from dug well 

located in the Gat no. 140 (Shri Bagwan Jadav) has showed increasing trend 

over the period, with initial concentration of 3.2 mg/l has increased to 4.2 mg/l 

during 2020. Whereas, during present monitoring, the concentration has 

decreased to 2.5 mg/l. 

 Concentration of BOD in the ground water sample collected from dug well 

located in the Gat no. 123 (Shri Sanjay Navgire) showed decreasing trend 

over the period, with initial concentration of 8 mg/l has decreased to 4 mg/l 

during 2018 to present monitoring, except during 2020 with increase in the 

concentration of 15.9 mg/l.  
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4.2.2 Comparison of monitoring results of ground water samples analysed w.r.t. COD during 2018 to 2023 
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 Concentration of COD in the ground water sample collected from dug well 

located in the Gat no. 144 (respondent no. 6) showed decreasing trend over 

the period, with initial concentration of 92 mg/l has decreased to 32 mg/l 

during the present monitoring. 

 

 Concentration of COD in the ground water sample collected from dug well 

located in the Gat no. 123 (Bagwan Suradkar) showed decreasing trend over 

the period, with initial concentration of 68 mg/l has decreased to 32 mg/l 

during the present monitoring. 

 

 Concentration of COD in the ground water sample collected from dug well 

located in the Gat no. 143 (Pramod Jadav) showed gradual increasing trend 

over the period, with initial concentration of 12 mg/l has gradually increased to 

92 mg/l during the present monitoring. 

 

 Concentration of COD in the ground water sample collected from dug well 

located in the Gat no. 141 (Sheshrao Jadav) showed increasing trend over the 

period, with initial concentration of 16 mg/l has gradually increased to 24 mg/l 

during the present monitoring. 

 

 Concentration of COD in the ground water sample collected from dug well 

located in the Gat no. 140 (Bagwan Jadav) showed decreasing trend over the 

period, with initial concentration of 60 mg/l has decreased to 8 mg/l during the 

present monitoring. 

 

 Concentration of COD in the ground water sample collected from dug well 

located in the Gat no. 123 (Sanjay Navgire) showed increasing trend over the 

period, with initial concentration of 28 mg/l has decreased to 68 mg/l during 

2019 and later showed decreasing trend during the present monitoring. 
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5.0 Approach methodology for assessing environmental compensation 

“Report of the CPCB In-house Committee on Methodology for Assessing 

Environmental Compensation and Action Plan to Utilize the Fund” outlines a formula 

for imposing environmental compensation on industrial units for violation of 

directions issued by regulatory bodies listing the instances for taking cognizance of 

cases fit for violation and levy environmental compensation. The same has also 

been referred by the Hon‟ble NGT in its order (para 14 to 16) dated 28/8/2019 in the 

matter of Original Application No. 593/2017 titled Paryavaran Suraksha Samiti & Anr. 

Versus Union of India & Ors. The instances considered for levying Environmental 

Compensation (EC) in the said report are: 

a)  Discharges in violation of consent conditions, mainly prescribed standards / 

consent limits. 

b) Not complying with the directions issued, such as direction for closure due to 

non-installation of OCEMS, non-adherence to the action plans submitted etc. 

c) Intentional avoidance of data submission or data manipulation by tampering the 

Online Continuous Emission / Effluent Monitoring systems. 

d) Accidental discharges lasting for short durations resulting into damage to the 

environment. 

e) Intentional discharges to the environment - land, water and air resulting into 

acute injury or damage to the environment. 

f) Injection of treated/partially treated/ untreated effluents to ground water. 
 
 
In the present case, the industry (i.e. M/s Radico NV Distilleries Maharashtra Ltd., 

MIDC Area Shendra, Aurangabad) under reference is allegedly involved in the 

accidental discharge/disposal of spent wash/spent wash sludge on the Gat no. 144, 

which belongs to the respondent no. 6 (i.e. Mitra Sadhana Shikshan Prasarak 

Mandal, Pathri and Foster Development Trust, Aurangabad). Thus, an attempt is 

being made by this joint committee to assess the environmental compensation using 

the formula prescribed in the said CPCB report. The formula takes into account 

of number of days violation took place, pollution index of unit, scale of operation, 

location factor based on population and an amount factor in Rupees. 
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For accidental discharge/disposal of spent wash/spent wash sludge on the 

land, Environmental Compensation (EC) in Rupees as mentioned in the 

aforesaid CPCB report   = PI x N x R x S x LF 

 

Where, 

EC is Environmental Compensation in Rupees 

PI = Pollution Index of industrial sector/Project 

N = Number of days of violation took place 

R = A factor in Rupees for EC 

S = Factor for scale of operation 

LF = Location factor 

 

PI = Pollution Index of industrial sector/project  

Considering the industry under Red category as per CTO issued by MPCB vide no. 

Format-1.0/BO/CAC-CELL/EIC NO.AD-16/R/CAC-8227, dated 21/06/2016. Hence, 

as per aforesaid CTO, PI = 80. 

 

N = Number of days of violation took place for which violation took place is the 

period between the day of violation observed and the day of compliance verified by 

CPCB/SPCB. 

 

R = A factor in Rupees, which may be a minimum of 100 and maximum of 500. 

The aforesaid report also suggests to consider R as 250, as the Environmental 

Compensation in cases of violation. Hence, R = 250. 

 

S = Factor for scale of operation. 

For small S = 0.5, For medium S = 1 and larger unit S = 1.5. Considering the industry 

under Large scale as per CTO issued by MPCB vide no. Format-1.0/BO/CAC-

CELL/EIC NO.AD-16/R/CAC-8227, dated 21/06/2016. Hence, scale of operation; S 

is 1.5. 

   

LF = Location factor. 

It is based on the population of the city/town and location of the industrial unit on the 

location of the industrial unit. Since the population of Aurangabad is more than 1 

Million but less than 5 Million, LF=1.25. 

 

Considering the period when default/non-compliance is to be considered for 

assessing environmental damage and compensation, the period of default/non-

compliance has been taken into account from the day when the industry has 
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disposed the spent wash/spent wash sludge on the Gat no. 144 till the date of 

compliance viz. 31/08/2018 (as per the show-cause notice issued by MPCB) to 

13/11/2018 (as per the compliance verified by MPCB & the same is mentioned in 

their duly signed & notarized affidavit filed in compliance to the Maharashtra State 

Human Rights Commission case no. MAS/6832/2018 in the matter of Sheshrao 

Gyanu Jadhav & Ors., vs Member Secretary, MPCB). Hence, total number of days‟ 

violation (N) took place for accidental discharge/disposal of spent wash/spent wash 

sludge on the Gat no. 144, comes out to be 74 days.  

 

Based on consideration of above, the environmental compensation calculation is 

depicted as below.  

EC = PI*N*R*S*LF 

PI N R S LF EC (in Rs.) 

80 74 250 1.5 1.25 27,75,000 

 

Based on above, the environmental compensation as damages for accidental 

discharge/disposal of spent wash/spent wash sludge on the Gat no. 144 is worked-

out to be Rs. 27,75,000/- (Rupees Twenty-Seven Lakhs Seventy-Five Thousand 

Only).  

 

Besides, the above environmental compensation as damages for accidental 

discharge/disposal of spent wash/spent wash sludge on the Gat no. 144, the 

standing crop grown on the surrounding Gat no. 123 during 2018 (as mentioned in 

the Hon‟ble NGT order dated 03/01/2023 & OA) was destroyed due to spread of 

spent wash/spent wash sludge. Hence, the environmental compensation as 

damages for the crops may also to be estimated and added to the aforesaid 

environmental compensation amount of Rs. 27,75,000/-. The environmental 

compensation as damages for the crop may be estimated based on the cultivated 

(pik pera) area in the affected Gat no. 123, as mentioned in the Hon‟ble NGT order 

dated 03/01/2023 (the same may verified based on the land revenue records). 

Accordingly, environmental compensation as damages for the crop may be 

assessed on basis of crop productivity of concerned revenue mandal and minimum 

support price of the particular crop grown in that year i.e. during 2018. 
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6.0 Conclusions 

i. Alleged incidence of disposal of spent wash/spent wash sludge had occurred 

during January, 2018 to June, 2018. As per the MPCB records, the spent 

wash/spent wash sludge was allegedly disposed by M/s Radico NV 

Distilleries Maharashtra Ltd., MIDC Area Shendra, Aurangabad on Gat no. 

144, which belongs to respondent no. 6 i.e. Mitra Sadhana Shikshan 

Prasarak Mandal as well as Foster Development Trust. MPCB, issued Show 

Cause Notice vide dated 11/09/2018 to the aforesaid industry for violating the 

consent conditions. Thereafter, MPCB issued directions u/s 33 A of the Water 

(Prevention & Control of Pollution) Act; 1974 and u/s 31 A of Air (Prevention 

& Control of Pollution) Act, 1981 vide dated 21/10/2018 to shift the 

contaminated soil from Gat no. 144 to the composting facility of the industry, 

to ensure remedial measures, steps to improve the water quality and to 

submit action taken report along with bank guarantee of Rs, 5,00,000/- to 

ensure the compliance of aforesaid directions dated 21/10/2018. In 

compliance to the directions dated 21/10/2018, the industry vide letter dated 

29/10/2018 submitted its reply to MPCB about lifting of contaminated soil 

along with submission of bank guarantee of Rs. 5,00,000/-. Thereafter, the 

industry vide email dated 04/11/2018 communicated that about 464 MT of 

contaminated soil (through 06 no. of trucks, total trips covered is 29 nos. and 

quantity lifted in each trip is about 16 MT) was lifted to their existing bio- 

compost facility for processing. 

[Please refer s. no. 3, as above] 

 

 

ii. During joint committee visit, no visual evidences of spread of spent 

wash/spent wash sludge observed on agricultural land(s) under reference, as 

the alleged incidence of disposal of spent wash/spent wash sludge had 

occurred during January, 2018 to June, 2018. Total 08 no. of ground water 

samples were collected from the dug wells and 04 no. of soil samples were 

also collected in coordination with Taluka Agricultural Officer in the area 

under reference. The joint committee also collected reference ground water 

sample from the dug well and soil sample from the area, outside the impact 

area. All the aforesaid samples of ground water from the dug wells and soil 
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from the agricultural lands were collected at the locations, as suggested & in 

presence of applicant as well as the respondent no. 6.  

 

iii. The joint committee considered the ground water monitoring results of BOD 

& COD during 2018 (as reference/background value) till 2023 (present 

monitoring) for comparison purpose and as an indicator of contamination due 

to organic pollutant sources. The concentration of BOD at all the monitored 

ground water locations showed decreasing trend over the period, except 

ground water sample collected at Gat no. 143, which increased from initial 

concentration of 5.2 mg/l to 30.5 mg/l during the present monitoring. 

Nevertheless, to say that though the concentration of BOD showed 

decreasing trend over the period at all the monitored locations, the overall 

BOD concentration was in the range of 2.5 mg/l to 7 mg/l and at Gat no. 143, 

the BOD concertation was 30.5 mg/l. The aforesaid concertation range of 2.5 

mg/l to 7 mg/l is found to be not meeting the criteria of best designated use 

for Class „A‟: Drinking Water Source without conventional treatment but after 

disinfection, wherein the required BOD concentration should be 2 mg/l or 

less.  

 

iv. Similarly, the concentration of COD at all the monitored ground water 

locations showed decreasing trend over the period, except ground water 

sample collected at Gat no. 143 and Gat no. 141, which increased from initial 

concentration of 12 mg/l to 92 mg/l and 16 mg/l to 24 mg/l during the present 

monitoring. The dug wells located at Gat no. 143, 141 and 123 needs regular 

surveillance & monitoring, as the BOD & COD concentration showed 

increasing trend/not shown any improvement w.r.t reduction, the concertation 

remained nearly the same. Further, it is worth to mention & matter of fact on 

record that after the incidence of disposal of spent wash/spent wash sludge, 

no remediation works/steps were taken by the industry in compliance to the 

directions issued by MPCB vide dated 25/10/2018, to improve the ground 

water quality in the affected dug wells under reference. Analysis results of 

soil samples collected from various locations also reveals that the 

concentration of all the monitored parameters were found to be with the 

desired range for electrical conductivity, organic carbon, nitrogen and 
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potassium (except at location 3 & 4, which is higher than the desired range 

i.e. 232 & 238 Kg/ha > 150-22 Kg/ha). Whereas, the concentration of 

phosphorous was found to be in the higher range than the desired 

concentration range i.e. 37.5 – 51.29 Kg/ha > the desired range of 14-21 

Kg/ha. Also, the pH of soil samples was found to be slightly alkaline and not 

in the desired range i.e. 8.5 – 8.8, which is not in the range of 6.5 – 7.5. 

Heavy metals i.e. copper & zinc was reported at all the monitored locations 

including at the reference location, which is situated outside the impact area 

i.e. almost 2 Km away from the Gat no. 144, where the disposal of spent 

wash/spent wash sludge had took place. Such reported concentration of 

copper & zinc at all the locations including the reference soil sample, 2 Km 

away from the alleged area; maybe due to the geological formation of the soil 

under reference. 

[Please refer s. no. 4, as above] 

 

 

v. In the present case, the industry (i.e. M/s Radico NV Distilleries Maharashtra 

Ltd., MIDC Area Shendra, Aurangabad) under reference is allegedly involved 

in the accidental discharge/disposal of spent wash/spent wash sludge on the 

Gat no. 144, which belongs to the respondent no. 6 (i.e. Mitra Sadhana 

Shikshan Prasarak Mandal, Pathri and Foster Development Trust, 

Aurangabad). Based on the various facts on record with MPCB and other 

State Govt. agencies that whether the disposal of spent wash/spent wash 

sludge was illegally discharged by the aforesaid industry on the Gat no. 144 

or based on the mutual understating of the industry and aforesaid respondent 

no. 6 is not yet known, the same is under subjudice. 

 
vi. The environmental compensation as damages for accidental 

discharge/disposal of spent wash/spent wash sludge on the Gat no. 144 is 

worked-out to be Rs. 27,75,000/- (Rupees Twenty-Seven Lakhs Seventy- 

Five Thousand Only). Further, the environmental compensation as damages 

for the crop may be assessed by the Agriculture Dept., on basis of crop 

productivity of concerned revenue mandal and minimum support price of the 

particular crop grown in that year i.e. during 2018. 

[Please refer s. no. 5, as above] 
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7.0

A.
Recommendations

. $nent weshlspent wash .lludG
ln view of the above violations:

(i) Rs. 27'7s,000A (Rupees Twenty-seven Lakhs teventy-Five
Thousand Only), as derlved under s. no. E of this report, ae
deemed fit by the Hsn'bre NGT, may be considered as
environmental compensation as damages and may be levied on
M/s Radico NV Distiileries Maharashtra Ltd., MrDc Area
Shendra, Aurangabad.

(ii) Environmental compensation as damages for the crop may be

assessed by the Agriculture Dept., on the basis at crop
productivity of concerned revenue mandal and minimum support
price of the particular crop grown in that year i.e. during za1g, as

deemed fit by the Hon'ble NGT, may also be added to the

aforesaid amount, given at (i), as above and the same be levied

on M/s Radico NV Distilleries Maharashtra Ltd., MIDC Area

. Shendra, Aurangabad.

(iii) The concentration of BoD & coD of the ground water samples

at Gat no. 143, 141 & 123 has showed increasing trend. There

is need of carrying-out detailed studies and take time-bound

action plan to contain further impact, if any. The joint committee,

therefore, recommends the following as immediate measures:

A detailed study shall he conducted through reputed

institutes like Mahatma Phule Krishi Vidyapeeth,

Rahuri/major Govt. Engineering Collegesllnstitutes to

prepare Detailed Project Report (DPR) for remediation of

the contaminated ground water at Gat no. 143, 141 &

&}^c
($.S. Rathod)

Sub-Regional Officer

MPCB'Aurangabad

123.

Scientist'D'
CPCB, Regional

Directorate, Pune

(Swapnil More)

Sub-Divisional
Phulambri (as

of District
Aurangabad)

Magistrate'
representative

Collector,

?age20 otZA

/(wc?/ lfiisncnat c,1
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Item No.3   (Pune Bench) 

BEFORE THE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 

(By Video Conferencing) 

ORIGINAL APPLICATION NO.03 OF 2023 (WZ) 

Sandip s/o Sheshrao Jadhav …. Applicant 

Versus 

The State of Maharashtra and others .…Respondents 

Date of hearing: 23.01.2023 

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER 
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER 

Applicant  :  Mr. Hrishikesh V. Tungar,  Advocate 

Respondents   :  --- 

ORDER 

1. This Original Application has been moved by the applicant seeking

a direction to be issued to respondent Nos.5 to 21 (private respondents) 

to rehabilitate the applicant to any other suitable place for residence, 

agriculture activities and to allot him agricultural lands; further 

respondent Nos.1 to 4 authorities be directed to compute the damage 

caused to the applicant’s health, agricultural lands, domestic animals, 

environment of the applicant, etc. and the applicant be directed to be 

paid a sum of Rs.5,00,000/- towards compensation with liberty to amend 

the claim; respondent Nos.1 to 4 be directed to provide sufficient drinking 

water to the applicant and for his domestic animals; a direction be issued 

to respondent No.3 to remove the contaminated soil, sludge, spent-wash 

from the agricultural land of the applicant and respondent Nos.5 to 21 be 

directed to make treatment of well-water and bore-well water so as to 

Annexure-1
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make the same potable situated at nearby Gat Nos.144, 123 in the 

agricultural land of the applicant. 

2. It is submitted by the learned counsel for the applicant that 

respondent No. 5 – M/s Radico NV Distilleries Maharashtra Ltd. is 

manufacturing liquor and respondent No. 6 – Shri Dwarkadas 

Yeshwantrao Bansod (Pathrikar) is the President of Mitra Sadhana 

Shikshan Prasarak Mandal, Pathri as well as President of Foster 

Development Trust, Aurangabad.  Respondent Nos.7 to 15 are the 

members of Mitra Sadhana Shikshan Prasarak Mandal, Pathri whereas 

respondent Nos.16 to 21 are the members of Foster Development Trust, 

Aurangabad.  Respondent No.6 has purchased the land block No.144, 

admeasuring 8 Hectares situated at village Pathri from one Santosh 

Manik Balande by registered sale-deed No.2134/2014 dated 01.10.2014.  

Respondent No. 5 – M/s Radico NV Distilleries Maharashtra Ltd. and 

respondent Nos.7 to 21 have poured spent-wash in the land block 

nos.144, 123 to the tune of 1000 tankers from 01.01.2018 to June, 2018, 

which resulted in causing huge pollution and also resulted in causing 

death of two persons and illness of 200 persons.  The news item was also 

published in Daily Lokmat on 31.01.2018 about this occurrence.  One 

official of Maharashtra Pollution Control Board (MPCB), Aurangabad and 

Kotwal had made spot inspection on 31.08.2018 and reported that 

chemical had been poured by Radico Distilleries Company – respondent 

No.5 in the aforesaid blocks and the same was being poured since 

January, 2018 to June, 2018 by tankers.  During the spot inspection, it 

revealed that there was black sludge layer on the agricultural lands.  The 

water samples were collected from the wells of the applicant and other 

affected persons.  It revealed that calf of one Sanjay Navgire drank 

poisonous and contaminated water from well and became paralyzed.  

Several complaints were made by the applicant and other affected 
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persons to the Police Inspector as well as to the Pollution Control Board 

but to no avail.  The local residents are suffering from various diseases 

such as low vision, swellings on eye,  headache, deafness, asthma, etc.  

On 01.10.2018, panchanama was carried out in presence of Tahsildar, 

Fulambri, Taluka Agricultural Officer, Medical Officer in respect of wells 

and lands block Nos.112, 113, 141, 124, 143, 139, 140, 123. The water 

in the wells was found yellow in colour and soil sample was also taken for 

examination.  The MPCB had issued notice under Section 33A of the 

Water (Prevention and Control of Pollution) Act, 1974 and the Air 

(Prevention and Control of Pollution) Act, 1981 on 25.10.2018 ordering 

shifting contaminated soil from block No.144 to their (respondent No.5’s) 

existing bio-composting plant within a week. 

3. The learned counsel for the applicant has also drawn our attention 

to the analysis report, which is annexed at pages 256 to 260 of the paper-

book, which shows the turbidity, pH, Chlorides, total hardness, Alkalinity 

and total dissolved solids on much higher side. 

4. On the basis of evidence and the averments made in the 

application, we find that substantial question relating to the environment 

is made out in this Original Application.  We, therefore, admit the 

Original Application and further deem it appropriate to constitute a Joint 

Committee, consisting of three members, one each from Maharashtra 

Pollution Control Board (MPCB), Central Pollution Control Board (CPCB) 

and the Collector, Aurangabad.  The MPCB shall be the nodal agency of 

the said Committee.  The Committee shall visit the spot whereupon it 

shall submit its report alongwith the compensation assessed before us 

within a period of four weeks from today. 

5. The Registry is directed to issue notice to the respondents 

returnable within four weeks. 
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6. The applicant is directed to provide copies of the Original 

Application along with its annexures for being served to the respondents, 

within seven days. 

7. The applicant is also directed to take necessary steps for service of 

notice  upon  the  respondents by both ways and also through available 

e-mail.       

8. We further find that in the present application, personal 

compensation has been prayed to be allowed, for which Form-II was 

required to be filed which is not done though court fees has been paid.  

We, therefore, direct the applicant to file Form-II giving specific details of 

the compensation for the damages, to be assessed with respect to the 

land of the applicant.  

9. Put up this matter on 24.03.2023. 

        Dinesh Kumar Singh, JM 

 
 

 
 
 

 

 

Dr. Vijay Kulkarni, EM 
 
 

January 23, 2023 

O.A. NO.03/2023 (WZ) 
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From : sroaurangabad1@mpcb.gov.in
Subject : Nomination of official Shri Nishchal C. in the Joint

committee in OA No. 03/2023 (WZ) Sandip s/o
Sheshrao Jadhav vs. The State of Maharashtra & Ors.

To : NISHCHAL C <nischal.cpcb@nic.in>
Cc : roaurangabad@mpcb.gov.in

Nomination of official Shri Nishchal C. in the Joint committee in OA No. 03/2023
(WZ) Sandip s/o Sheshrao Jadhav vs. The State of Maharashtra & Ors.

Thu, Mar 09, 2023 12:47 PM

Dear Nishchal,

This is to inform you that the site visit of the Joint Committee constituted in OA No. 03/2023 (WZ)
is scheduled on 16.03.2023.
The Office Order of the same will be communicated shortly.

Thanks & Regards,

S. S. Rathod
Sub-Regional Officer,
Maharashtra Pollution Control Board, 
Chhatrapati Sambhajinagar.
J "SAVE PAPER"-THINK BEFORE YOU PRINT!

POWER BEHIND ENVIRONMENT...M.P.C.B.

From: NISHCHAL C <nischal.cpcb@nic.in>
Sent: 27 February 2023 12:23
To: SRO Aurangabad 1 <sroaurangabad1@mpcb.gov.in>
Cc: RO Aurangabad <roaurangabad@mpcb.gov.in>; Dr. Amar Supate <pso@mpcb.gov.in>; Pravin C Darade
<ms@mpcb.gov.in>
Subject: Fwd: Nomination of official Shri Nishchal C. in the Joint committee in OA No. 03/2023 (WZ)
Sandip s/o Sheshrao Jadhav vs. The State of Maharashtra & Ors.

Sir,

This has reference to the trailing  email communication and on the aforementioned subject. It is
once again kindly requested to intimate this office well in advance regarding the schedule of joint
committee inspection in compliance to   the Hon'ble NGT order dated 23/01/23, so that nominee
official shall plan for the scheduled inspection accordingly.

Further, it is requested to make suitable arrangements (through email) to provide the copy of
background information about the industry, area, alleged issues, past environmental monitoring
results of the area under reference, noticed violations & action taken thereto against the industry. 

This may be treated as PRIORITY being compliance of the Hon'ble NGT order. 
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Regards,
Nishchal C.
Senior Environmental Engineer
Mob: +91 97220 17220
Central Pollution Control Board, Regional Directorate - Pune, Maharashtra
(Ministry of Environment, Forest & Climate Change, Govt. of India)

From: "NISHCHAL C" <nischal.cpcb@nic.in>
To: sroaurangabad1@mpcb.gov.in
Cc: roaurangabad@mpcb.gov.in, "pso" <pso@mpcb.gov.in>
Sent: Monday, February 6, 2023 6:42:13 PM
Subject: Fwd: Nomination of official Shri Nishchal C. in the Joint committee in OA No.
03/2023 (WZ) Sandip s/o Sheshrao Jadhav vs. The State of Maharashtra & Ors.

Sir,

This has reference to trailing email communication and on the aforementioned subject. The
undersigned is nominee official  CPCB, RD-Pune. Submitted for kind information, please. It is
requested to coordinate with other committee member and inform the tentative date(s) of joint
committee visit to this office for way forward & compliance of Hon'ble NGT order. 

Regards,
Nishchal C.
Senior Environmental Engineer
Mob: +91 97220 17220
Central Pollution Control Board, Regional Directorate - Pune, Maharashtra
(Ministry of Environment, Forest & Climate Change, Govt. of India)

From: roaurangabad@mpcb.gov.in
To: "Ankit Mishra" <ankitpmishra95.cpcb@supportgov.in>,
mpcbaurangabad@mpcb.gov.in
Cc: "BHARAT KUMAR SHARMA" <bksharma.cpcb@nic.in>, "NISHCHAL C"
<nischal.cpcb@nic.in>, ms@mpcb.gov.in, "NGTZB, Law Division, CPCB"
<ngtzb.cpcb@gov.in>, pso@mpcb.gov.in, lo1@mpcb.gov.in,
sroaurangabad1@mpcb.gov.in
Sent: Monday, February 6, 2023 3:29:56 PM
Subject: Nomination of official Shri Nishchal C. in the Joint committee in OA No. 03/2023
(WZ) Sandip s/o Sheshrao Jadhav vs. The State of Maharashtra & Ors.

Sir,

Mr S S Rathod, Sub Regional Officer, Aurangabad is nominee from MPC Board in the committee in
compliance of NGT order dtd- 23.01.2023 in OA No. 03/2023 (WZ) Sandip s/o Sheshrao Jadhav vs.
The State of Maharashtra & Ors. 

The cell No of Mr S S Rathod is 9960898578.

Regards,
 
Dilip Khedkar
Regional Officer,
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Maharashtra Pollution Control Board, Aurangabad
J "SAVE PAPER"-THINK BEFORE YOU PRINT!

POWER BEHIND ENVIRONMENT...M.P.C.B.

From: Ankit Mishra <ankitpmishra95.cpcb@supportgov.in>
Sent: 03 February 2023 18:33
To: RO Aurangabad <roaurangabad@mpcb.gov.in>; mpcbaurangabad@mpcb.gov.in
<mpcbaurangabad@mpcb.gov.in>
Cc: BHARAT KUMAR SHARMA <bksharma.cpcb@nic.in>; NISHCHAL C <nischal.cpcb@nic.in>; Pravin C
Darade <ms@mpcb.gov.in>; NGTZB, Law Division, CPCB <ngtzb.cpcb@gov.in>
Subject: Nomination of official Shri Nishchal C. in the Joint committee in OA No. 03/2023 (WZ) Sandip
s/o Sheshrao Jadhav vs. The State of Maharashtra & Ors.
 
Sir, 

This is with reference to OA No. 03/2023 (WZ) Sandip s/o Sheshrao Jadhav vs.
The State of Maharashtra & Ors.

The allegations in the aforesaid Hon’ble NGT matter vide order dated 23/01/23 are about
discharge of spent wash by M/s Radico NV Distilleries Maharashtra Ltd., Aurangabad on
the applicant’s agricultural land bearing gut no. 144, 123 during January, 2018 to June,
2018 resulted in contamination of soil, ground water and also mentioned that it has
resulted in causing death of two persons and illness of 200 persons. The applicant further
requested to provide sufficient drinking water to the applicant and for his domestic
animals, to remove the contaminated soil, sludge, spent-wash from the agricultural land of
the applicant. Respondents be directed to make treatment of well-water and bore-well
water so as to make the same potable.

Vide para 4 of the aforesaid order, Hon’ble NGT constituted a joint committee, consisting
of three members, one each from MPCB, CPCB and the Collector, Aurangabad. Further,
directed that the committee to visit the place and shall submit its report along with the
compensation. MPCB is the nodal agency of the said Committee. The matter is listed for
hearing on 24/03/23.

Copy of the said the Hon’ble NGT order is attached herewith for ready reference. Shri.
Nishchal C., Scientist ‘D’ from Regional Directorate – Pune is nominee from CPCB
(nischal.cpcb@nic.in) in the said expert committee.

It is requested to kindly depute concerned official as nominee from your organization in
the aforesaid committee. Further contact details of the said nominee official be also
provided at the earliest to this office to enable timely compliance of the said order of the
Hon’ble NGT. It is also requested to make suitable arrangements to provide background
information, copy of the Original Application, schedule of meeting and any other relevant
information for reference and deliberation in the aforesaid matter, through email. The
matter be taken on the priority being compliance of the Hon’ble NGT order.  

Regards
Ankit Mishra
Legal Assistant, CPCB RD Pune
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From : NISHCHAL C <nischal.cpcb@nic.in>
Subject : Fwd: Nomination of official Shri Nishchal C. in the

Joint committee in OA No. 03/2023 (WZ) Sandip s/o
Sheshrao Jadhav vs. The State of Maharashtra & Ors.

To : sroaurangabad1 <sroaurangabad1@mpcb.gov.in>
Cc : roaurangabad <roaurangabad@mpcb.gov.in>, pso

<pso@mpcb.gov.in>, ms <ms@mpcb.gov.in>

Mon, Feb 27, 2023 12:23 PM

Sir,

This has reference to the trailing  email communication and on the aforementioned subject. It is
once again kindly requested to intimate this office well in advance regarding the schedule of joint
committee inspection in compliance to   the Hon'ble NGT order dated 23/01/23, so that nominee
official shall plan for the scheduled inspection accordingly.

Further, it is requested to make suitable arrangements (through email) to provide the copy of
background information about the industry, area, alleged issues, past environmental monitoring
results of the area under reference, noticed violations & action taken thereto against the industry. 

This may be treated as PRIORITY being compliance of the Hon'ble NGT order. 

Regards,
Nishchal C.
Senior Environmental Engineer
Mob: +91 97220 17220
Central Pollution Control Board, Regional Directorate - Pune, Maharashtra
(Ministry of Environment, Forest & Climate Change, Govt. of India)

From: "NISHCHAL C" <nischal.cpcb@nic.in>
To: sroaurangabad1@mpcb.gov.in
Cc: roaurangabad@mpcb.gov.in, "pso" <pso@mpcb.gov.in>
Sent: Monday, February 6, 2023 6:42:13 PM
Subject: Fwd: Nomination of official Shri Nishchal C. in the Joint committee in OA No.
03/2023 (WZ) Sandip s/o Sheshrao Jadhav vs. The State of Maharashtra & Ors.

Sir,
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This has reference to trailing email communication and on the aforementioned subject. The
undersigned is nominee official  CPCB, RD-Pune. Submitted for kind information, please. It is
requested to coordinate with other committee member and inform the tentative date(s) of joint
committee visit to this office for way forward & compliance of Hon'ble NGT order. 

Regards,
Nishchal C.
Senior Environmental Engineer
Mob: +91 97220 17220
Central Pollution Control Board, Regional Directorate - Pune, Maharashtra
(Ministry of Environment, Forest & Climate Change, Govt. of India)

From: roaurangabad@mpcb.gov.in
To: "Ankit Mishra" <ankitpmishra95.cpcb@supportgov.in>,
mpcbaurangabad@mpcb.gov.in
Cc: "BHARAT KUMAR SHARMA" <bksharma.cpcb@nic.in>, "NISHCHAL C"
<nischal.cpcb@nic.in>, ms@mpcb.gov.in, "NGTZB, Law Division, CPCB"
<ngtzb.cpcb@gov.in>, pso@mpcb.gov.in, lo1@mpcb.gov.in,
sroaurangabad1@mpcb.gov.in
Sent: Monday, February 6, 2023 3:29:56 PM
Subject: Nomination of official Shri Nishchal C. in the Joint committee in OA No. 03/2023
(WZ) Sandip s/o Sheshrao Jadhav vs. The State of Maharashtra & Ors.

Sir,

Mr S S Rathod, Sub Regional Officer, Aurangabad is nominee from MPC Board in the committee in
compliance of NGT order dtd- 23.01.2023 in OA No. 03/2023 (WZ) Sandip s/o Sheshrao Jadhav vs.
The State of Maharashtra & Ors. 

The cell No of Mr S S Rathod is 9960898578.

Regards,
 
Dilip Khedkar
Regional Officer,
Maharashtra Pollution Control Board, Aurangabad
J "SAVE PAPER"-THINK BEFORE YOU PRINT!

POWER BEHIND ENVIRONMENT...M.P.C.B.

From: Ankit Mishra <ankitpmishra95.cpcb@supportgov.in>
Sent: 03 February 2023 18:33
To: RO Aurangabad <roaurangabad@mpcb.gov.in>; mpcbaurangabad@mpcb.gov.in
<mpcbaurangabad@mpcb.gov.in>
Cc: BHARAT KUMAR SHARMA <bksharma.cpcb@nic.in>; NISHCHAL C <nischal.cpcb@nic.in>; Pravin C
Darade <ms@mpcb.gov.in>; NGTZB, Law Division, CPCB <ngtzb.cpcb@gov.in>
Subject: Nomination of official Shri Nishchal C. in the Joint committee in OA No. 03/2023 (WZ) Sandip
s/o Sheshrao Jadhav vs. The State of Maharashtra & Ors.
 
Sir, 
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From : NISHCHAL C <nischal.cpcb@nic.in>

This is with reference to OA No. 03/2023 (WZ) Sandip s/o Sheshrao Jadhav vs.
The State of Maharashtra & Ors.

The allegations in the aforesaid Hon’ble NGT matter vide order dated 23/01/23 are about
discharge of spent wash by M/s Radico NV Distilleries Maharashtra Ltd., Aurangabad on
the applicant’s agricultural land bearing gut no. 144, 123 during January, 2018 to June,
2018 resulted in contamination of soil, ground water and also mentioned that it has
resulted in causing death of two persons and illness of 200 persons. The applicant further
requested to provide sufficient drinking water to the applicant and for his domestic
animals, to remove the contaminated soil, sludge, spent-wash from the agricultural land of
the applicant. Respondents be directed to make treatment of well-water and bore-well
water so as to make the same potable.

Vide para 4 of the aforesaid order, Hon’ble NGT constituted a joint committee, consisting
of three members, one each from MPCB, CPCB and the Collector, Aurangabad. Further,
directed that the committee to visit the place and shall submit its report along with the
compensation. MPCB is the nodal agency of the said Committee. The matter is listed for
hearing on 24/03/23.

Copy of the said the Hon’ble NGT order is attached herewith for ready reference. Shri.
Nishchal C., Scientist ‘D’ from Regional Directorate – Pune is nominee from CPCB
(nischal.cpcb@nic.in) in the said expert committee.

It is requested to kindly depute concerned official as nominee from your organization in
the aforesaid committee. Further contact details of the said nominee official be also
provided at the earliest to this office to enable timely compliance of the said order of the
Hon’ble NGT. It is also requested to make suitable arrangements to provide background
information, copy of the Original Application, schedule of meeting and any other relevant
information for reference and deliberation in the aforesaid matter, through email. The
matter be taken on the priority being compliance of the Hon’ble NGT order.  

Regards
Ankit Mishra
Legal Assistant, CPCB RD Pune

Mon, Feb 06, 2023 06:42 PM
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Subject : Fwd: Nomination of official Shri Nishchal C. in the
Joint committee in OA No. 03/2023 (WZ) Sandip s/o
Sheshrao Jadhav vs. The State of Maharashtra & Ors.

To : sroaurangabad1@mpcb.gov.in
Cc : roaurangabad@mpcb.gov.in, pso

<pso@mpcb.gov.in>

Sir,

This has reference to trailing email communication and on the aforementioned subject. The
undersigned is nominee official  CPCB, RD-Pune. Submitted for kind information, please. It is
requested to coordinate with other committee member and inform the tentative date(s) of joint
committee visit to this office for way forward & compliance of Hon'ble NGT order. 

Regards,
Nishchal C.
Senior Environmental Engineer
Mob: +91 97220 17220
Central Pollution Control Board, Regional Directorate - Pune, Maharashtra
(Ministry of Environment, Forest & Climate Change, Govt. of India)

From: roaurangabad@mpcb.gov.in
To: "Ankit Mishra" <ankitpmishra95.cpcb@supportgov.in>,
mpcbaurangabad@mpcb.gov.in
Cc: "BHARAT KUMAR SHARMA" <bksharma.cpcb@nic.in>, "NISHCHAL C"
<nischal.cpcb@nic.in>, ms@mpcb.gov.in, "NGTZB, Law Division, CPCB"
<ngtzb.cpcb@gov.in>, pso@mpcb.gov.in, lo1@mpcb.gov.in,
sroaurangabad1@mpcb.gov.in
Sent: Monday, February 6, 2023 3:29:56 PM
Subject: Nomination of official Shri Nishchal C. in the Joint committee in OA No. 03/2023
(WZ) Sandip s/o Sheshrao Jadhav vs. The State of Maharashtra & Ors.

Sir,

Mr S S Rathod, Sub Regional Officer, Aurangabad is nominee from MPC Board in the committee in
compliance of NGT order dtd- 23.01.2023 in OA No. 03/2023 (WZ) Sandip s/o Sheshrao Jadhav vs.
The State of Maharashtra & Ors. 

The cell No of Mr S S Rathod is 9960898578.

Regards,
 
Dilip Khedkar
Regional Officer,
Maharashtra Pollution Control Board, Aurangabad
J "SAVE PAPER"-THINK BEFORE YOU PRINT!

POWER BEHIND ENVIRONMENT...M.P.C.B.

From: Ankit Mishra <ankitpmishra95.cpcb@supportgov.in>
Sent: 03 February 2023 18:33
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To: RO Aurangabad <roaurangabad@mpcb.gov.in>; mpcbaurangabad@mpcb.gov.in
<mpcbaurangabad@mpcb.gov.in>
Cc: BHARAT KUMAR SHARMA <bksharma.cpcb@nic.in>; NISHCHAL C <nischal.cpcb@nic.in>; Pravin C
Darade <ms@mpcb.gov.in>; NGTZB, Law Division, CPCB <ngtzb.cpcb@gov.in>
Subject: Nomination of official Shri Nishchal C. in the Joint committee in OA No. 03/2023 (WZ) Sandip
s/o Sheshrao Jadhav vs. The State of Maharashtra & Ors.
 
Sir, 

This is with reference to OA No. 03/2023 (WZ) Sandip s/o Sheshrao Jadhav vs.
The State of Maharashtra & Ors.

The allegations in the aforesaid Hon’ble NGT matter vide order dated 23/01/23 are about
discharge of spent wash by M/s Radico NV Distilleries Maharashtra Ltd., Aurangabad on
the applicant’s agricultural land bearing gut no. 144, 123 during January, 2018 to June,
2018 resulted in contamination of soil, ground water and also mentioned that it has
resulted in causing death of two persons and illness of 200 persons. The applicant further
requested to provide sufficient drinking water to the applicant and for his domestic
animals, to remove the contaminated soil, sludge, spent-wash from the agricultural land of
the applicant. Respondents be directed to make treatment of well-water and bore-well
water so as to make the same potable.

Vide para 4 of the aforesaid order, Hon’ble NGT constituted a joint committee, consisting
of three members, one each from MPCB, CPCB and the Collector, Aurangabad. Further,
directed that the committee to visit the place and shall submit its report along with the
compensation. MPCB is the nodal agency of the said Committee. The matter is listed for
hearing on 24/03/23.

Copy of the said the Hon’ble NGT order is attached herewith for ready reference. Shri.
Nishchal C., Scientist ‘D’ from Regional Directorate – Pune is nominee from CPCB
(nischal.cpcb@nic.in) in the said expert committee.

It is requested to kindly depute concerned official as nominee from your organization in
the aforesaid committee. Further contact details of the said nominee official be also
provided at the earliest to this office to enable timely compliance of the said order of the
Hon’ble NGT. It is also requested to make suitable arrangements to provide background
information, copy of the Original Application, schedule of meeting and any other relevant
information for reference and deliberation in the aforesaid matter, through email. The
matter be taken on the priority being compliance of the Hon’ble NGT order.  

Regards
Ankit Mishra
Legal Assistant, CPCB RD Pune
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From : roaurangabad@mpcb.gov.in
Subject : Nomination of official Shri Nishchal C. in the Joint

committee in OA No. 03/2023 (WZ) Sandip s/o
Sheshrao Jadhav vs. The State of Maharashtra & Ors.

To : Ankit Mishra <ankitpmishra95.cpcb@supportgov.in>,
mpcbaurangabad@mpcb.gov.in

Cc : BHARAT KUMAR SHARMA <bksharma.cpcb@nic.in>,
NISHCHAL C <nischal.cpcb@nic.in>,
ms@mpcb.gov.in, NGTZB, Law Division, CPCB
<ngtzb.cpcb@gov.in>, pso@mpcb.gov.in,
lo1@mpcb.gov.in, sroaurangabad1@mpcb.gov.in

Mon, Feb 06, 2023 03:31 PM

Sir,

Mr S S Rathod, Sub Regional Officer, Aurangabad is nominee from MPC Board in the committee in
compliance of NGT order dtd- 23.01.2023 in OA No. 03/2023 (WZ) Sandip s/o Sheshrao Jadhav vs.
The State of Maharashtra & Ors. 

The cell No of Mr S S Rathod is 9960898578.

Regards,
 
Dilip Khedkar
Regional Officer,
Maharashtra Pollution Control Board, Aurangabad
J "SAVE PAPER"-THINK BEFORE YOU PRINT!

POWER BEHIND ENVIRONMENT...M.P.C.B.

From: Ankit Mishra <ankitpmishra95.cpcb@supportgov.in>
Sent: 03 February 2023 18:33
To: RO Aurangabad <roaurangabad@mpcb.gov.in>; mpcbaurangabad@mpcb.gov.in
<mpcbaurangabad@mpcb.gov.in>
Cc: BHARAT KUMAR SHARMA <bksharma.cpcb@nic.in>; NISHCHAL C <nischal.cpcb@nic.in>; Pravin C
Darade <ms@mpcb.gov.in>; NGTZB, Law Division, CPCB <ngtzb.cpcb@gov.in>
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Subject: Nomination of official Shri Nishchal C. in the Joint committee in OA No. 03/2023 (WZ) Sandip
s/o Sheshrao Jadhav vs. The State of Maharashtra & Ors.
 
Sir, 

This is with reference to OA No. 03/2023 (WZ) Sandip s/o Sheshrao Jadhav vs.
The State of Maharashtra & Ors.

The allegations in the aforesaid Hon’ble NGT matter vide order dated 23/01/23 are about
discharge of spent wash by M/s Radico NV Distilleries Maharashtra Ltd., Aurangabad on
the applicant’s agricultural land bearing gut no. 144, 123 during January, 2018 to June,
2018 resulted in contamination of soil, ground water and also mentioned that it has
resulted in causing death of two persons and illness of 200 persons. The applicant further
requested to provide sufficient drinking water to the applicant and for his domestic
animals, to remove the contaminated soil, sludge, spent-wash from the agricultural land of
the applicant. Respondents be directed to make treatment of well-water and bore-well
water so as to make the same potable.

Vide para 4 of the aforesaid order, Hon’ble NGT constituted a joint committee, consisting
of three members, one each from MPCB, CPCB and the Collector, Aurangabad. Further,
directed that the committee to visit the place and shall submit its report along with the
compensation. MPCB is the nodal agency of the said Committee. The matter is listed for
hearing on 24/03/23.

Copy of the said the Hon’ble NGT order is attached herewith for ready reference. Shri.
Nishchal C., Scientist ‘D’ from Regional Directorate – Pune is nominee from CPCB
(nischal.cpcb@nic.in) in the said expert committee.

It is requested to kindly depute concerned official as nominee from your organization in
the aforesaid committee. Further contact details of the said nominee official be also
provided at the earliest to this office to enable timely compliance of the said order of the
Hon’ble NGT. It is also requested to make suitable arrangements to provide background
information, copy of the Original Application, schedule of meeting and any other relevant
information for reference and deliberation in the aforesaid matter, through email. The
matter be taken on the priority being compliance of the Hon’ble NGT order.  

Regards
Ankit Mishra
Legal Assistant, CPCB RD Pune
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From : Ankit Mishra <ankitpmishra95.cpcb@supportgov.in>
Subject : Nomination of official Shri Nishchal C. in the Joint

committee in OA No. 03/2023 (WZ) Sandip s/o
Sheshrao Jadhav vs. The State of Maharashtra & Ors.

To : roaurangabad@mpcb.gov.in,
mpcbaurangabad@mpcb.gov.in

Cc : BHARAT KUMAR SHARMA <bksharma.cpcb@nic.in>,
NISHCHAL C <nischal.cpcb@nic.in>, ms@mpcb.gov.in,
NGTZB, Law Division, CPCB <ngtzb.cpcb@gov.in>

Fri, Feb 03, 2023 06:33 PM
1 attachment

Sir, 

This is with reference to OA No. 03/2023 (WZ) Sandip s/o Sheshrao Jadhav vs.
The State of Maharashtra & Ors.

The allegations in the aforesaid Hon’ble NGT matter vide order dated 23/01/23 are about
discharge of spent wash by M/s Radico NV Distilleries Maharashtra Ltd., Aurangabad on
the applicant’s agricultural land bearing gut no. 144, 123 during January, 2018 to June,
2018 resulted in contamination of soil, ground water and also mentioned that it has
resulted in causing death of two persons and illness of 200 persons. The applicant further
requested to provide sufficient drinking water to the applicant and for his domestic
animals, to remove the contaminated soil, sludge, spent-wash from the agricultural land of
the applicant. Respondents be directed to make treatment of well-water and bore-well
water so as to make the same potable.

Vide para 4 of the aforesaid order, Hon’ble NGT constituted a joint committee, consisting
of three members, one each from MPCB, CPCB and the Collector, Aurangabad. Further,
directed that the committee to visit the place and shall submit its report along with the
compensation. MPCB is the nodal agency of the said Committee. The matter is listed for
hearing on 24/03/23.

Copy of the said the Hon’ble NGT order is attached herewith for ready reference. Shri.
Nishchal C., Scientist ‘D’ from Regional Directorate – Pune is nominee from CPCB
(nischal.cpcb@nic.in) in the said expert committee.

It is requested to kindly depute concerned official as nominee from your organization in
the aforesaid committee. Further contact details of the said nominee official be also
provided at the earliest to this office to enable timely compliance of the said order of the
Hon’ble NGT. It is also requested to make suitable arrangements to provide background
information, copy of the Original Application, schedule of meeting and any other relevant
information for reference and deliberation in the aforesaid matter, through email. The
matter be taken on the priority being compliance of the Hon’ble NGT order.  

Regards
Ankit Mishra
Legal Assistant, CPCB RD Pune
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Order dated 23012023 in OA 03-2023-WZ.pdf
252 KB 
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 0240-2993004
Fax : -
Email : soaurangabadlab@mpcb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Environment/22-23/03/44
Date: 21/03/2023 02:44 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well in the farm of Bhagwan Shankar Suradkar Gat no. 123

Sample Details

Field Sample ID : BR-0036174

Laboratory Sample Code : MPCB/RL-Aurangabad/ENV/22-23/169

Sample Details (Water/Air/HW) : Water

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 03:00:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 pH 7.4

2 Total Dissolved Solids(TDS) 1711.0 mg/l

3 Suspended Solids ( SS ) 10.0 mg/l

4 Total Alkalinity 226.0 mg/l

5 Biochemical Oxygen Demand
(BOD) 7.0 mg/l

6 Chloride 339.89 mg/l

7 Chemical Oxygen Demand
(COD) 32.0 mg/l

8 Dissolved Oxygen 5.7 mg/l

9 Hardness (calcium) 304.00 mg/l

10 Hardness (total) 538.00 mg/l

11 Hardness (Magnesium) 234.00 mg/l

12 Oil & Grease BDL mg/l

Report Type: final

Report generated on: 21/03/2023 02:44 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale

Annexure-9755



Reviewed on Date: 21/03/2023 02:44 PM

Reviewed by: Balkurshna Sangale

Balkurshna Sangale
Scientific Officer,
I/c Regional Laboratory, 
Aurangabad,

* Electronic report does not require signature

Copyright © 2020 LIMS . All rights reserved.Copyright © 2020 LIMS . All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 0240-2993004
Fax : -
Email : soaurangabadlab@mpcb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Environment/22-23/03/43
Date: 21/03/2023 02:43 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well in the farm of Pramod Eknath Jadhav Gat no. 143

Sample Details

Field Sample ID : BR-0043294

Laboratory Sample Code : MPCB/RL-Aurangabad/ENV/22-23/170

Sample Details (Water/Air/HW) : Water

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 03:30:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 pH 7.7

2 Total Dissolved Solids(TDS) 1288.0 mg/l

3 Suspended Solids ( SS ) 12.0 mg/l

4 Total Alkalinity 172.0 mg/l

5 Biochemical Oxygen Demand
(BOD) 30.5 mg/l

6 Chloride 319.90 mg/l

7 Chemical Oxygen Demand
(COD) 92.0 mg/l

8 Dissolved Oxygen 4.7 mg/l

9 Hardness (calcium) 260.00 mg/l

10 Hardness (total) 344.00 mg/l

11 Hardness (Magnesium) 84.00 mg/l

12 Oil & Grease BDL mg/l

Report Type: final

Report generated on: 21/03/2023 02:43 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale
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Reviewed on Date: 21/03/2023 02:43 PM

Reviewed by: Balkurshna Sangale

Balkurshna Sangale
Scientific Officer,
I/c Regional Laboratory, 
Aurangabad,

* Electronic report does not require signature

Copyright © 2020 LIMS. All rights reserved.Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 0240-2993004
Fax : -
Email : soaurangabadlab@mpcb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Environment/22-23/03/42
Date: 21/03/2023 02:39 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well in the farm of Sheshrao Dnyanoji Jadhav Gat No. 141

Sample Details

Field Sample ID : BR-0043295

Laboratory Sample Code : MPCB/RL-Aurangabad/ENV/22-23/171

Sample Details (Water/Air/HW) : Water

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 03:45:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 pH 7.8

2 Total Dissolved Solids(TDS) 717.0 mg/l

3 Suspended Solids ( SS ) 12.0 mg/l

4 Total Alkalinity 324.0 mg/l

5 Biochemical Oxygen Demand
(BOD) 5.0 mg/l

6 Chloride 126.96 mg/l

7 Chemical Oxygen Demand
(COD) 24.0 mg/l

8 Dissolved Oxygen 6.4 mg/l

9 Hardness (calcium) 266.00 mg/l

10 Hardness (total) 386.00 mg/l

11 Hardness (Magnesium) 120.00 mg/l

12 Oil & Grease BDL mg/l

Report Type: final

Report generated on: 21/03/2023 02:39 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale
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Reviewed on Date: 21/03/2023 02:38 PM

Reviewed by: Balkurshna Sangale

Balkurshna Sangale
Scientific Officer,
I/c Regional Laboratory, 
Aurangabad,

* Electronic report does not require signature

Copyright © 2020 LIMS. All rights reserved.Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 0240-2993004
Fax : -
Email : soaurangabadlab@mpcb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Environment/22-23/03/41
Date: 21/03/2023 02:37 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well in the farm of Dinesh Vinayak Jadhav Gat No. 143

Sample Details

Field Sample ID : BR-0043296

Laboratory Sample Code : MPCB/RL-Aurangabad/ENV/22-23/172

Sample Details (Water/Air/HW) : Water

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 04:00:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 pH 7.5

2 Total Dissolved Solids(TDS) 821.0 mg/l

3 Suspended Solids ( SS ) 11.0 mg/l

4 Total Alkalinity 276.0 mg/l

5 Biochemical Oxygen Demand
(BOD) 4.0 mg/l

6 Chloride 151.95 mg/l

7 Chemical Oxygen Demand
(COD) 16.0 mg/l

8 Dissolved Oxygen 6.3 mg/l

9 Hardness (calcium) 264.00 mg/l

10 Hardness (total) 426.00 mg/l

11 Hardness (Magnesium) 162.00 mg/l

12 Oil & Grease BDL mg/l

Report Type: final

Report generated on: 21/03/2023 02:38 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale
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Reviewed on Date: 21/03/2023 02:37 PM

Reviewed by: Balkurshna Sangale

Balkurshna Sangale
Scientific Officer,
I/c Regional Laboratory, 
Aurangabad,

* Electronic report does not require signature

Copyright © 2020 LIMS. All rights reserved.Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 0240-2993004
Fax : -
Email : soaurangabadlab@mpcb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Environment/22-23/03/40
Date: 21/03/2023 02:34 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well in the farm of Bhagwan Bala Jadhav Gat No. 140

Sample Details

Field Sample ID : BR-0043297

Laboratory Sample Code : MPCB/RL-Aurangabad/ENV/22-23/173

Sample Details (Water/Air/HW) : Water

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 04:15:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 pH 7.9

2 Total Dissolved Solids(TDS) 801.0 mg/l

3 Suspended Solids ( SS ) 13.0 mg/l

4 Total Alkalinity 280.0 mg/l

5 Biochemical Oxygen Demand
(BOD) 2.5 mg/l

6 Chloride 106.97 mg/l

7 Chemical Oxygen Demand
(COD) 8.0 mg/l

8 Dissolved Oxygen 6.9 mg/l

9 Hardness (calcium) 262.00 mg/l

10 Hardness (total) 378.00 mg/l

11 Hardness (Magnesium) 116.00 mg/l

12 Oil & Grease BDL mg/l

Report Type: final

Report generated on: 21/03/2023 02:34 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale
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Reviewed on Date: 21/03/2023 02:34 PM

Reviewed by: Balkurshna Sangale

Balkurshna Sangale
Scientific Officer,
I/c Regional Laboratory, 
Aurangabad,

* Electronic report does not require signature

Copyright © 2020 LIMS. All rights reserved.Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 0240-2993004
Fax : -
Email : soaurangabadlab@mpcb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Environment/22-23/03/39
Date: 21/03/2023 02:29 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well in the farm of Shivaji Kaduba Bhosle Gat. No. 27

Sample Details

Field Sample ID : BR-0043298

Laboratory Sample Code : MPCB/RL-Aurangabad/ENV/22-23/174

Sample Details (Water/Air/HW) : Water

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 04:30:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 pH 7.9

2 Total Dissolved Solids(TDS) 806.0 mg/l

3 Suspended Solids ( SS ) 11.0 mg/l

4 Total Alkalinity 218.0 mg/l

5 Biochemical Oxygen Demand
(BOD) 6.0 mg/l

6 Chloride 111.97 mg/l

7 Chemical Oxygen Demand
(COD) 28.0 mg/l

8 Dissolved Oxygen 6.1 mg/l

9 Hardness (calcium) 194.00 mg/l

10 Hardness (total) 354.00 mg/l

11 Hardness (Magnesium) 208.00 mg/l

12 Oil & Grease BDL mg/l

Report Type: final

Report generated on: 21/03/2023 02:29 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale
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Regional Laboratory
Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Environment/22-23/03/38
Date: 21/03/2023 02:27 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well in the farm of Ganpat Dasharath Bansode Gat. No. 126

Sample Details

Field Sample ID : BR-0043300

Laboratory Sample Code : MPCB/RL-Aurangabad/ENV/22-23/175

Sample Details (Water/Air/HW) : Water

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 05:00:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 pH 7.6

2 Total Dissolved Solids(TDS) 744.0 mg/l

3 Suspended Solids ( SS ) 14.0 mg/l

4 Total Alkalinity 334.0 mg/l

5 Biochemical Oxygen Demand
(BOD) 8.0 mg/l

6 Chloride 126.96 mg/l

7 Chemical Oxygen Demand
(COD) 32.0 mg/l

8 Dissolved Oxygen 5.9 mg/l

9 Hardness (calcium) 204.00 mg/l

10 Hardness (total) 340.00 mg/l

11 Hardness (Magnesium) 136.00 mg/l

12 Oil & Grease BDL mg/l

Report Type: final

Report generated on: 21/03/2023 02:28 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale
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Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Environment/22-23/03/37
Date: 21/03/2023 02:25 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well in the farm of Sanju Khandu Navagire Gat No. 123

Sample Details

Field Sample ID : BR-0043293

Laboratory Sample Code : MPCB/RL-Aurangabad/ENV/22-23/176

Sample Details (Water/Air/HW) : Water

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 03:15:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 pH 7.8

2 Total Dissolved Solids(TDS) 1240.0 mg/l

3 Suspended Solids ( SS ) 10.0 mg/l

4 Total Alkalinity 208.0 mg/l

5 Biochemical Oxygen Demand
(BOD) 4.0 mg/l

6 Chloride 223.93 mg/l

7 Chemical Oxygen Demand
(COD) 16.0 mg/l

8 Dissolved Oxygen 6.3 mg/l

9 Hardness (calcium) 224.00 mg/l

10 Hardness (total) 498.00 mg/l

11 Hardness (Magnesium) 274.00 mg/l

12 Oil & Grease BDL mg/l

Report Type: final

Report generated on: 21/03/2023 02:26 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale
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Regional Laboratory
Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Environment/22-23/03/36
Date: 21/03/2023 02:23 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Well in the farm of Mitra Sadhana Shikshan Prasarak Mandal Gat No. 144

Sample Details

Field Sample ID : BR-0043299

Laboratory Sample Code : MPCB/RL-Aurangabad/ENV/22-23/177

Sample Details (Water/Air/HW) : Water

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 04:45:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 pH 8.1

2 Total Dissolved Solids(TDS) 1190.0 mg/l

3 Suspended Solids ( SS ) 12.0 mg/l

4 Total Alkalinity 174.0 mg/l

5 Biochemical Oxygen Demand
(BOD) 7.0 mg/l

6 Chloride 334.90 mg/l

7 Chemical Oxygen Demand
(COD) 32.0 mg/l

8 Dissolved Oxygen 5.9 mg/l

9 Hardness (calcium) 486.00 mg/l

10 Hardness (total) 704.00 mg/l

11 Hardness (Magnesium) 218.00 mg/l

12 Oil & Grease BDL mg/l

Report Type: final

Report generated on: 21/03/2023 02:23 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale
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MAHARASHTRA POLLUTION CONTROL BOARD
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Regional Laboratory
Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Hazardous Waste/23-24/04/1
Date: 06/04/2023 04:41 PM

Analysis Report-Waste (Hazardous Waste)

Client/Industry/location Name & Address

Soil sample at in the farm of Sheshrao Gyanogi Jadhav, Gat No. 140, at Pathri, Tal. Phulambri, Dist. Aurangabad.

Sample Details

Field Sample ID : BR-0043301

Laboratory Sample Code : MPCB/RL-Aurangabad/HW/22-23/3

Sample Details (Water/Air/HW) : Waste

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 04:00:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 Cadmium and Cadmium
Compounds (A4) 0.00 mg/kg

2 Total Chromium 0.00 mg/kg

3 Copper Compounds (B3) 38.60 mg/kg

4 Lead and Lead Compounds
(B4) 0.00 mg/kg

5 Nickel Compounds (B6) 0.00 mg/kg

6 Zinc Compounds (C14) 48.90 mg/kg

Report Type: final

Report generated on: 06/04/2023 04:41 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale

Reviewed on Date: 06/04/2023 04:40 PM

Reviewed by: Balkurshna Sangale
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Regional Laboratory
Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Hazardous Waste/23-24/04/2
Date: 06/04/2023 04:41 PM

Analysis Report-Waste (Hazardous Waste)

Client/Industry/location Name & Address

Soil Sample in the Farm of shri. Bhagwan Shankar Suradkar, Gat. No. 123, At. Pathri, Tal. Phulmbri, Dist. Aurangabad

Sample Details

Field Sample ID : BR-0043302

Laboratory Sample Code : MPCB/RL-Aurangabad/HW/22-23/4

Sample Details (Water/Air/HW) : Waste

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 04:30:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 Cadmium and Cadmium
Compounds (A4) 0.00 mg/kg

2 Total Chromium 0.00 mg/kg

3 Copper Compounds (B3) 86.50 mg/kg

4 Lead and Lead Compounds
(B4) 0.00 mg/kg

5 Nickel Compounds (B6) 0.00 mg/kg

6 Zinc Compounds (C14) 5.40 mg/kg

Report Type: final

Report generated on: 06/04/2023 04:42 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale

Reviewed on Date: 06/04/2023 04:41 PM

Reviewed by: Balkurshna Sangale
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Regional Laboratory
Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Hazardous Waste/23-24/04/3
Date: 06/04/2023 04:42 PM

Analysis Report-Waste (Hazardous Waste)

Client/Industry/location Name & Address

Soil sample at in the farm of Mitra Sadhana Shikshan Prasarak Mandal, Gat No. 144, at Pathri, Tal. Phulambri, Dist.
Aurangabad.

Sample Details

Field Sample ID : BR-0043303

Laboratory Sample Code : MPCB/RL-Aurangabad/HW/22-23/5

Sample Details (Water/Air/HW) : Waste

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 05:05:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 Cadmium and Cadmium
Compounds (A4) 0.00 mg/kg

2 Total Chromium 0.00 mg/kg

3 Copper Compounds (B3) 95.40 mg/kg

4 Lead and Lead Compounds
(B4) 0.00 mg/kg

5 Nickel Compounds (B6) 0.00 mg/kg

6 Zinc Compounds (C14) 10.00 mg/kg

Report Type: final

Report generated on: 06/04/2023 04:42 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale

Reviewed on Date: 06/04/2023 04:41 PM

Reviewed by: Balkurshna Sangale

777



Balkurshna Sangale
Scientific Officer,
I/c Regional Laboratory, 
Aurangabad,

* Electronic report does not require signature

Copyright © 2020 LIMS. All rights reserved.Copyright © 2020 LIMS. All rights reserved.

778



MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 0240-2993004
Fax : -
Email : soaurangabadlab@mpcb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Hazardous Waste/23-24/04/5
Date: 06/04/2023 04:42 PM

Analysis Report-Waste (Hazardous Waste)

Client/Industry/location Name & Address

Soil sample at in the farm of Shri. Ganesh Girjaram Dheple, Teluba, at Pathri, Tal. Phulambri, Dist. Aurangabad.

Sample Details

Field Sample ID : BR-0043304

Laboratory Sample Code : MPCB/RL-Aurangabad/HW/22-23/6

Sample Details (Water/Air/HW) : Waste

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 05:30:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 Cadmium and Cadmium
Compounds (A4) 0.00 mg/kg

2 Total Chromium 0.00 mg/kg

3 Copper Compounds (B3) 29.90 mg/kg

4 Lead and Lead Compounds
(B4) 0.00 mg/kg

5 Nickel Compounds (B6) 0.00 mg/kg

6 Zinc Compounds (C14) 8.50 mg/kg

Report Type: final

Report generated on: 06/04/2023 04:43 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale

Reviewed on Date: 06/04/2023 04:42 PM

Reviewed by: Balkurshna Sangale
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MAHARASHTRA POLLUTION CONTROL BOARD
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Regional Laboratory
Regional Laboratory, Aurangabad, 

Maharashtra Pollution Control Board, 
A-4/1, Paryavaran Bhavan,Behind 

Dhoot Hospital, Chikalthana MIDC 
Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Hazardous Waste/23-24/04/6
Date: 06/04/2023 04:43 PM

Analysis Report-Waste (Hazardous Waste)

Client/Industry/location Name & Address

Soil sample at in the farm of Shri. Umesh Sahebrao Bansod, Gat No. 125, at Pathri, Tal. Phulambri, Dist. Aurangabad.

Sample Details

Field Sample ID : BR-0043305

Laboratory Sample Code : MPCB/RL-Aurangabad/HW/22-23/7

Sample Details (Water/Air/HW) : Waste

Sample Volume Received :

Sample Collected By : FO-Aurangabad I(Dr. Snehal Kosey) (SRO-Aurangabad I)

Seal No. : 312

Type of Industry / Location details :

Sample Collected On : Mar 16 2023 06:05:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 Cadmium and Cadmium
Compounds (A4) 0.00 mg/kg

2 Total Chromium 0.00 mg/kg

3 Copper Compounds (B3) 40.40 mg/kg

4 Lead and Lead Compounds
(B4) 0.00 mg/kg

5 Nickel Compounds (B6) 0.00 mg/kg

6 Zinc Compounds (C14) 27.00 mg/kg

Report Type: final

Report generated on: 06/04/2023 04:43 PM

Complied by: Dr Mahesh Rakh

Approved by: Balkurshna Sangale

Reviewed on Date: 06/04/2023 04:43 PM

Reviewed by: Balkurshna Sangale
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Taluka Agriculture Officer Report 

Gat 123 – Land of Bhagwan Shankar Suradkar 

Gat 144 – Land of Mitra Sadhana Shikshan Prasarak Mandal 

Gat 18 – Land of Gaurinarayan Shamrao Dheple 

Gat 125 – Land of Umesh Sahebrao Bansod 

Gat 140 – Land of Sheshrao Gyanuji Jadhav 

Sr. No. Soil 
Parameters 

Unit Desired 
Result 

Analysis Results 
Gat 
123 

Gat 
144 

Gat 
18 

Gat 
125 

Gat 
140 

1 pH pH 6.5-7.5 8.40 8.80 8.50 8.50 8.70 
2 Electrical 

Conductivity 
mS/cm 0-1 0.85 0.64 0.50 0.37 0.43 

3 Organic 
Carbon 

% 0.40-0.60 0.38 0.45 0.51 0.21 0.45 

4 N Kg/Ha 280-420 68.99 119.17 43.90 94.08 94.08 
5 P Kg/Ha 14-21 44.51 38.47 37.50 28.06 51.29 
6 K Kg/Ha 150-200 113.46 126.67 238.78 232.85 206.42 
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